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Minister of the Government of India rang me up 
and said that for the last three years he was 
trying to see that all these retrenched workers 
were reinstated but could not succeed because 
there were a number  of  difficulties. He said 
that he was happy that I had done  it today.   
Therefore,  with  that achievement I will be able 
to appeal to the workers that tihey must   aug-
ment the resources, improve production, 
improve efficiency and the performance    
should be far    better.   It does not depend upon 
the emergency. Thus in the coming year we are 
going to establish that  even     without the 
imposition of emergency in    the country but 
with the willing co-operation of the workers in 
this country and by holding consultations with 
the trade unions, efficiency and discipline and 
the strength of the railways can be improved.    
That will be the task and objective with which    
1 will try to function. 

THE   BUDGET   (GENERAL)   1977-78 —
General Discussion 

THE VICE-CHAIRMAN (SHRI RANBIR 
SINGH): We shall now take up the General 
Discussion on the General Budget, Mr. 
Kureel. 

 

SHRI PRANAB MUKHERJEE (West 
Bengal): Sir, the Finance Minister is not here. 
He should be here. 

THE VICE-CHAIRMAN (SHRI RANBIR 
SINGH): The Finance Minister is busy in the 
other House. 
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SHRI K. S. MALLE GOWDA (Kar-
nataka): Sir, with a feeling of great relief I 
welcome the great political change that has 
been brought about in the country by a great 
non-violent revolution through the ballot-box, 
India today is re-discovered and acclaimed by 
the world as the largest free democracy. The 
world has never had, in its record, a 
democracy where one party-rule continued for 
an unbroken period of nearly thirty years as in 
India. Power corrupts. And we can rightly add 
that power given to a political party 
continuously for over a quarter of a century 
corrupts to the core. Thitf God-sent change 
was overdue to this country to ensure 
democracy in its true meaning to the great 
Indian people. 

The inexorable political change unfolds the 
shining truth—the eternal truth that in a free 
democracy the people would come to reject 
any political party which would plp;e itself 
above the country and sacrifice the interests 
and well-being of the people to nourish itself. 

The greatest of the elections, just ended in 
the largest of the free democracies of the 
world has thrown up another truth that, in a 
modern, enlightened age, it is free democracy 
which enshrines and ensures equality, human 
dignity, human developmpnt and freedom of 
the individual that the people would love, 
desire and fight for. 

Sir, I strongly feel that the choice of Shri 
Morarji Desai as Prime MLiis-ter at this 
juncture in the troubled 
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history of India, was the best and the right 
one. The Prime Minister is a true follower of 
Gandhiji and is a strong advocate of human 
freedoms, individual liberty and is known to 
be a true democrat. He fears God and truth 
and these virtues in the leader of this nation 
are good enough to promise us a good 'Janata 
raj* if not the ideal 'Rama Rajya' of our 
dreams. 

Sir, we have before us the example of two 
great men of our country, Mahatmaji and Shri 
Jayaprakash Narayan, who loved the people 
of India and served them truly and self-lessly, 
without so much as a thought for the throne at 
Delhi. It is the fervent hope of the Indian 
people—the youth, the old, the poor and 
theiich —that Janata Party and their allies will 
prove by their solidarity and solid work for 
the people, that they truly would worship the 
people and not power. 

After the imposition of emergency, I had urged 
upon the former Prime Minister. Shrimati Indira 
Gandhi, in this House, that 'political vendetta' 
should not be allowed to take root in this holy 
land of Bharata. I appeal to the present Prime 
Minister Morarji Desai and the Janata Govern-
ment to show the 'divinity in man' and follow 
forget and forgive' policy in respect of the past 
unhappy events. t     There should be no witch-
hunt. 

I am sure that the good India people have 
greatly appreciated the greatness of Shri 
Jayaprakash Narayan and Shri Morarji Desai 
who called on the former Prime Minister. 

Sir, I want to warn the new Government 
about two vital points. The Government 
should ensure strict price control in respect of 
articles of daily consumption as we, the poor 
and middle class families in the country, 
would feel the pinch of the price rise and 
would comment on the performance of the 
new Government. 

Secondly, I want to remind the 
Government of its pledge to remove 

destitution in this country within a definite 
period of ten years. This pledge cannot be 
fulfilled if we do not take strong, emergent 
measures to check the population growth in 
our country with a package programme of 
incentives and disincentives simultaneously 
along with our plan to increase production in 
fields, factories,, mines and oil-wells so that 
our GNP far outpaces the annual population 
increase. 
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and programmes of the present Government. 
The reason is lack of time, and .  .  . 

SHRI RANBIR SINGH: There is no 
policy, because it is khhichri. 

SHRI P. K. KUNJACHEN: In the 
President's speech it is stated in which 
direction the Government is going to move, 
namely, the MISA, the amendment to the 
Representation of People's Act, the 42nd 
amendment to the Constitution, etc., will be 
reviewed, and the PPOMA will be revealed. 
He has further stated that people were against 
authoritarian rule and also against the 
development of extra-constitutional powers. 

Sir, the election result is very clear. The 
southern States have not come up as the 
northern States have done. Elections were not 
conducted for the Assemblies in Tamil Nadu 
and also in Pondicherry. Election was 
conducted for the Kerala Legislative 
Assembly only. 

Sir, so many malpractices have been 
committed by the ruling front headed by 
Congress in Kerala elections. I am not going 
into the details. But I wish to bring to the 
notice of the Government that Government 
must request the Chief Election Commission 
to go into details. Sir, the paper used for the 
printing of ballot papers has been removed 
from the Government press and also the ballot 
papers have been printed in private presses. It 
has already been distributed in every polling 
booth for committing malpractices. There is 
another thing which is also against the 
eletcion rules. Communal feelings had been 
raised at a high level. The ruling front tried to 
create hatred between Muslims and Hindus 
stating that the Jana Sangh is against the 
Muslims and'Vice-virsa. A cartoon has been 
published in 'Chand-rika', a daily paper, in 
which a pig is shown. A portion of the flesh 
has been   cut.   It  is  taken  by Comrade 

E.M.S. Namboodripad and it is being: given 
to the opposition Muslim League Leader. 
Such things have happened throughout the 
State. That was the propaganda which has 
been done. After the elections, there is no rule 
of law in Kerala. The Central Government 
must take a serious note of this thing. In 
Alleppey District, the house of the Secretary 
of the C.I.T.U. Zila Committee was raided by 
Congress goondas. His wife was taken out 
and assaulted. Similary, so many instances 
have taken place in Cannanore District. I am 
not going into all the details. So many 
atrocities have been committed. Congress 
goondas are joining together and attacking the 
opposition people there with the help of 
police. The Government must conduct 
inquiries about this at the earliest. 

SHRI KALP NATH RAI: Why is he 
saying Congress goondas? Kindly ask him to 
be goodmannered. 

SHRI   HAMID   ALI    SCHAMNAD 
(Kerala):   He  has  not     called  the 
Congress    as    goondas.   Those    who 
have done those  things have    been 
called   goondas. 

(.Interruptions) 

SHRI KALP NATH RAI: Dont say like 
that. You are a**. If he says that 
Congressmen are goondas he is a**- 

THE VICE-CHAIRMAN (SHRI 
LOKANATH MISRA): You had your say, 
Mr. Kalp Nath. Now you must resume your 
seat. 

DR. RAMKRIPAL SINHA (Bihar): Some 
unparliamentary words have been used. They 
should be expunged. 

(Interruptions) 

••Expunged as ordered by the Chair. 
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THE VICE-CHAIRMAN (SHRI 
LOKANATH MISRA): He is on a point of 
order.   Let us hear him. 

SHRI KALP NATH RAI: This man has 
three times said Congress goondas". Why hai 
he said that? He could not say so. 

 
THE VICE-CHAIRMAN (SHRI 

LOKANATH MISRA): If anybody has 
addressed another Member of the House in a 
derogatory term, that has to be expunged. 

SHRI KALP NATH RAI: Any other party 
also. 

THE VICE-CHAIRMAN (SHRI 
LOKANATH MISRA): Mr. Kunja-chen, it 
would be in good taste if you do not accuse 
any party member as goonda element. That 
would be in good taste in a parliamentary 
democracy. 

SHRI P. K. KUNJACHEN: I never 
mentioned any party member but the 
goondaism that had been committed by the 
Congress people. That is what I meant. 

THE VICE-CHAIRMAN (SHRI 
LOKANATH MISRA): That is the 
difference. 

SHRI KALP NATH RAI: It is quite 
different. 

THE VICE-CHAIRMAN (SHRI 
LOKANATH MISRA): Now he has changed 
his version. Let him go ahead. 

SHRI SULTAN SINGH (Haryana): 
whatever he has said is not in good taste. 

Expunged as ordered by the Chair. 

THE VICE-CHAIRMAN (SHRI 
LOKANATH MISRA): Now you have heard 
what he hag said. Let him go ahead. 

SHRI P. K. KUNJACHEN: Sir, the 42nd 
Constitution Amendment must be repealed 
first. Then we will have to think of changing 
the Constitution or bringing about some 
amendments.. First of all this 42nd 
Amendment to the Constitution has to be 
withdrawn. 

Similarly, Sir, there is another thing. It is 
understood that even now certain political 
prisoners are in jana> They must be released 
immediately. A general amnesty must be pro-
* claimed and a11 the political prisoners, 
whoever they might be, must be released from 
the jails immediately. 

Sir, the most urgent problem before the 
country and the Government is the rise in 
prices and also the unemployment problem. 
Immediate step9 must be taken by the 
Government to bring down the prices of 
essential articles. It is now understood that the 
price rise has gone up by 15 per cent in the 
recent past. So, immediate steps are needed in 
this direction. Steps may be taken to solve  
unemployment  problem     also. 

Sir, in this connection, I wish to 
bring to your notice certain impor 
tant issues relating to Kerala. In 
Kerala, our herefiitary industries are- 
in a crisis. Take the case of cashew 
industry. Sir, before the declaration 
of emergency there were 180 days of 
work per worker per year in the 
cashew industry. After the emer 
gency they have been reduced to 80 
days a year because the cashew nut 
has not been purchased from Africa 
and it has not been brought to Kera 
la. Two lakhs of workers are de 
pending on this industry. This year 
also the same will be the position. 
There would be only 80 days or 70 
days of work per worker. Similarly, 
the coir industry is also in a crisis. A 
plan has been submitted by the pre 
vious Government itself for sanction- 



157                       Budget (General)        [ 30 MARCH 1977 J 1977-78 158 

ing Rs. 15 crores for the uplift of this 
industry. But it has not been sanctioned and 
the coir industry is suffering. Similar is the 
case with the handloom industry. About Rs. 
30 or 40 crores worth of crape cloth is in 
stock as there is no market. In fact, all the 
people working there who belong to the 
INTUC, the CITU and the AITUC are 
demanding that some rehabilitation work 
should be taken up for these handloom 
workers. 

Sir, to talk of big industry, there are very 
few big industries in Kerala. So, Sir, this 
Government must consider starting of some 
industries in Kerala so that the unemployment 
problem could be solved at tne ear" liest. The 
Central Government has fixed a target of ten 
years to solve the unemployment problem. 

Sir, in the President's Address, it is said 
that the Government will take a completely 
neutral stand in its relations with other 
countries. Even though I subscribe to that 
idea, at the same time, I wish to bring to the 
notice of the House that we must be aware of 
the stand taken by the imperialist forces. It is 
the imperialist forces who fought against 
Vietnam and its people for a long time. It is 
the imperialist forces headed by Amercia 
which have overthrown the Allende 
Government in Chile, Sir, it is the imperialist 
countries which are building military bases in 
Diego Garcia. We should not forget these 
things. So, when we consider this aspect, we 
must remember that it was the socialist block 
which came to our help, and not the 
imperialist countries, for building up the 
economic plans and for the defence of the 
country. So it is important that when we 
consider of our relationship, we bear these 
things in mind. With these words I conclude, 
Sir. Thank you. 

THE VICE-CHAIRMAN (SHRI 
LOKANATH MISRA):    Shri   Sardar 

Arnijad    Ali,    not    here.    Yes, Shri 
Schamnad. 

SHRI HAMID ALI SCHAMNAD: Mr. 
Vice-Chairman, Sir, I rise to support the 
Budget that has been presented before the 
House by the hon. Finance Minister. The hon. 
Finance Minister has made it clear that the 
Budget and the Demands for Grants that are 
presented were prepared on the basis of the 
directions given by the previous Government 
and it has been made clear in the Budget 
Speech itself that they do not reflect the 
policies and programmes of the present 
Government. It is gratifying to note that all the 
Ministries and Departments of the 
Government as well as all the public sector 
agencies will be asked to observe utmost 
economy in expenditure and that the present 
Government would emphasise austerity and 
avoidance of all forms of ostenta-tiousness. 

Sir, this Government has 'emphasised the 
necessity of maintaining the freedom of the 
people and respecting the rights and liberties 
of the common man. 1 am very glad that the 
Government has taken steps to see that 
whatever obstructions were there on the 
freedom of the people those are removed and 
freedom is given to the people of our country. 
At the same time, I would like to say, Sir, that 
it is not only the political and other freedom 
which are important but the economic 
freedom is also very important and should be 
given to the people. I am quite sure that the 
Janata Government will work in that direction 
and see that people are not economically 
exploited. At present exploitation from big 
houses, big landlords and big industrialists is 
there and that exploitation should be put a stop 
to once and for all. I am quite sure that the 
present Government headed by Shri Morarji 
Desai will work in that direction and see that 
the common man is free from economic 
exploitation. Today landlordism is prevailing 
in our land and in many States bossism by the 
feudal 
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lorda is continuing. All these people should be 
free and land reform measures should be 
implemented not only in letter but in spirit 
also. Even though some land reform measures 
have been implemented, full action has not 
yet been taken and I would therefore appeal to 
the Government to see that all the necessary 
land reform measures are implemented and 
land is given to the tiller who tills the soil. I 
hope the Government would work in that 
direction. 

I may stress an important point with regard 
t0 the rural economy of the country. Today the 
rural economy of the country is upset and the 
cultivator being the backbone of our country, 
his interest should be safeguarded. Today the 
prices of agricultural produce are falling and, 
at the same time, the prices of food-grains are 
also falling. It is a very delicate position as far 
as fOodgrains are concerned. The number of 
consumers in our country is very large and 
most of them are poor people and therefore 
the prices of foodgrains cannot be raised 
beyond a certain level. It is therefore essential 
that the price of fertilisers and the cost of 
produclSon of foodgrains should be curtailed. 
For that, Government should formulate a 
policy to see that economic price is fixed for 
the food-grains. 

6 P.M. 

THE VICE-CHAIRMAN (SHRI 
LOKANATH MISRA): Mr. Schamnad, how 
long will you take? Would you take about 
two or three minutes more? 

SHRI OM MEHTA CJammu and 
Kashmir): Let him finish, Sir, We will sit. 

THE VICE-CHAIRMAN (SHRI 
LOKANATH MISRA);   All right. 

SHRI HAMID ALI SCHAMNAD: Thank 
you for the gesture. 

Then, the cost of the fertilizer is going very 
high and the cost of agricultural implements 
also is going up but the cost of agricultural 
produce, especially, the foodgrains, is coming 
down. So, there should be a balance to see 
that a cultivator who produces foodgrains, 
gets an economic price, a price by which he 
could carry on his normal life, because, he has 
to do his cultivation, clear his debts and l°ok 

after his children. For that, a national 
economic price should be fixed. I appeal to 
the Government for that. 

Credit facilities should be extended to the 
small farmers. Much has been said by the 
previous Government about opening rural 
banks to help the small farmers as if the entire 
farmer community is getting that credit faci-
lity. Such a propaganda has been carried on in 
the country that everywhere they have opened 
rural banks. But, actually, not even half per 
cent of the needy people in the country are 
being given this credit facility. Adequate 
:fund3 may not have been available. For that, 
more funds should be made available so that 
the needy farmers are given the credit 
facilitiea 

Supply of electricity at a cheaper rate also 
should be arranged for the farmers. 
Underground water should be lifted and made 
available to the farmers. We have got a lot of 
resources which have got to be exploited and, 
therefore, I suggest that underground water 
should be lifted, thus converting dry lands into 
wet lands. There has got to be a proper 
scheme for converting dry lands into wet 
lands. Pump sets should also be freely 
supplied to the farmers. 

Another thing which I wanted to urge upon 
the present Government is to have a crop 
insurance scheme. This scheme would benefit 
the farmers. If, today, the crop is destroyed 
because of some natural calamity and because 
of other reasons beyond the farmer's control, 
the farmer has no other source of getting 
compensation. If a crop insurance scheme is 
started, there would be a security for the toil 
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and labour put in by him. Crop Insurance 
scheme should be one of the programmes of 
this Government and the Finance Minister 
should see to the practicability of having such 
a scheme. 

Another thing is, the present Government, the 
Janata Party's Government are going to set up a 
Minorities Commission.    It would be a boon to 
the    minority    communities    in    the country.   
I am sure the Janata Government headed  by   
Shri      Morarji Desai   would   definitely   
appoint      a Minorities    Commission and that 
too, as he said, it would be a permanent 
Commission.   I  really  welcome     the gesture 
of our beloved Prime Minister Shri Morarji 
Desai when he said that  su°h   a   Commission is 
going to be appointed.      The    entire    Muslim 
community of this country would be grateful  to  
the   Prime  Minister  Shri Morarji Desai and his 
colleagues for appointing this  Commission  so    
that the grievances of the minority communities 
are redressed.      Ag far     as lawlessness in the 
States like Kerala is concerned, I would like to 
add to the sentiments expressed by the previous 
speaker, Mr. Kunjachen.   These rowdy 
elements are there.    I do not say that they 
belong to this party or that   party.      But   they   
should      be checked.       The      political      
parties should not encourage such rowdy ele-
ments.     Simply  because   the   Kerala Ministry 
is    headed by    a    Congress Chief Minister, it 
does not mean that the Congress Party should 
encourage the  rowdy  elements in    the    
Kerala Sjtate.    If they encourage, the Centre 
should step in and see that the State 
Governments do their duty.   Lawlessness  in the  
country should be  dealt with firmly.    We speak 
about giving freedom to the common man and 
all that.    But at the same time, I would say that 
freedom should not be given to such an extent 
that chaos and confusion  is  created  
everywhere.       We should not give too much 
freedom to the Police.    Freedom should be cur-
tailed  in the  larger  interests of the people so 
that there is no chaos and 

confusion. 1 would appeal to the Home 
Ministry to see that the lawlessness is dealt 
with wherever it is prevailing. If the State 
Governments do not do their duty, the Cen-
tral Government should step in and see that 
the atmosphere of cordiality and peace is 
restored and maintained throughout the 
country. 

MESSAGE FROM THE LOK SABHA 

I. The Appropriation Bill, 1977; 

H. The Appropriation  (Vote on    Account)   
Bill, 1977; 

in. The Tamil Nadu     Appropriation Bill   
1977; 

IV. Ths Tamil Nadu    Appropriation (Vote 
on   Account)1 Bill   1977 

SECRETARY-GENERAL: Sir, I have to 
report to the House the following messages 
received from the Lok Sabha, signed by the 
Secretary-General of the Lok Sabha; 

(I) 
"In accordance with the provisions of 

Rule 96 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, T am 
directed to enclose herewith the 
Appropriation Bill, 1977, as passed by Lok 
Sabha at its sitting held on the 30th March., 
1977. 

The Speaker has certified that this Bill is 
a Money Bill within the meaning of article 
110 of the Constitution of India." 

(II) 

"In accordance with the provisions of 
Rule 96 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, I am 
directed to enclose herewith the 
Appropriation (Vote on Account) Bill, 
1977, as passed by Lok sabha at its sitting 
held on the 30th March, 1977. 


